NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 29.10.2021 (FRIDAY)

COURT —III (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Nitin Rekhan Manish Kaushik
No. 35 0f 2020 Vs.

MP Promoters Pvt. Ltd.

For Directions

No. 109 of 2020

Ors.
Vs.
Vijay Sobhalal Shah & Anr.

2. Comp. App. (AT) | R.R. Sales Corporation & Anr. Rohit Naagpal Abhishek Garg-R1
(Ins) No. 343 of Vs. Ankit Sharma-R2 &
2021 Reliable Insupacks Pvt. Ltd. & Ors. R3
Preeti Kashyap
For Admission (Fresh Case)
3. Comp. App. (AT) | Fortune Graphics Ltd. S.Q. Kazim
(Ins) No. 878 of | Vs.
2021 Vineet Aggarwal & Ors.
For Admission (After Notice)
4. Comp. App. (AT) | Suraksha Asset Reconstruction Ltd. Chitranshul A. Sinha | Shadab S Jan
(Ins) No. 482 of | Vs. Prerana Wagh-R1
2021 Abhay Narayan Manudhane, Bharat Sood-
Resolution Professional of Housing Intervenor
Development and Infrastructure Ltd. &
Anr.
With
5. Comp. App. (AT) | Majestic Consumer Welfare Association | P.S.Sudheer Shadab S Jan
(Ins) No. 660 of Vs. Prerana Wagh
2021 Bank of India & Ors. Nishit Dhruva
Prakash Shinde
A K. Mishra
6. Comp. App. (AT) | DD Real Estate Pvt. Ltd. Nikhil Kohli Sajeve Bhushan
(Ins) No. 600 of | (Holding Company of Forgings Pvt. Deor
2021 Ltd.) Devbrat Mitra-R1
Vs. Sumesh Dhawan
Sajeve Bhushan Deora Vatsala Kak-R2
(Liquidator for Forgings Pvt. Ltd.) & Rakesh Kumar-R3
Ors. & R4
7. Comp. App. (AT) | Kailashchandra Ramgopal Lohiya & Rakesh Kumar Arvind Kumar

Gupta
Purti Marwaha
Gupta-R1




8. Comp. App. (AT) | Shubh Infraatech Pvt. Ltd. Akshat Goel Harshal Kumar-R1,
No. 228 - 229 of | Vs. R3 & R5
2020 Sameer Bansal & Ors. Adeeba Mujahid-R7
P. Nagesh
9. Comp. App. (AT) | Mustansir Changi Ananyaa Mazumdar | Hetal patel-R1 to R6
No. 94 of 2021 Vs. Avinash Mathews
The Hussani Lakada Bazar Pvt. Ltd. & Karan Mathur-R1
Ors.
For Hearing
10. | Comp. App. (AT) | Rashpal Singh Todd Ajay Kohli Nazia Parveen
(Ins) No. 312 of | Vs. Shivkrit Rai
2021 Volkswagen Finance Pvt. Ltd. & Ors. Rajshree Chaudhary
Birendra Singh Rawat
With Abhishek Chand-R1
11. | Comp. App. (AT) | Rashpal Singh Todd Ajay Kohli Vardhman Kaushik
(Ins) No. 313 of | Vs. Azeem Samuel
2021 Volkswagen Finance Pvt. Ltd. & Ors. Nishant Gautam
Dhruv Joshi
Birander Singh-R1
12. | Comp. App. (AT) | Agarwal Veneers Ashish Choudhury Shivram C.S.
(Ins) No. 968 of Vs. Ganeshan
2020 Fundtonic Service Pvt. Ltd. Garima Bajaj
13. | Comp. App. (AT) | Sumat Kumar Gupta Rajanish Thukral Udit Mendiratta
(Ins) No. 190 of Resolution Professional Nikhil Kumar Singh
2021 International Mega Food Park Ltd.
Vs.
Schreiber Dynamix Dairies Pvt. Ltd.
14. | Comp. App. (AT) | Shree Gannayak Minerals & Chemicals | Naveen Kumar Pankaj Jain
(Ins) No. 264 of | Through Its Sole Proprietor
2021 Manoj Kumar Chourasia
Vs.
Clavecon (India) Pvt. Ltd.

02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial), Hon’ble Dr. Alok Srivastava, Member
(Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Orders

15.

I.A No. 1987 of
2020 in Comp.

Flat Buyers Association Winter Hills-77.
Vs.

Manoj Kumar

Manish K. Gupta-IRP
Sumesh Dhawan

2020 in Comp.
App. (AT) (Ins)
No. 926 0f 2019

Umang Realtech Pvt. Ltd.
Through IRP & Ors.

With

App. (AT) (Ins) Umang Realtech Pvt. Ltd. Through IRP Kunal Sabharwal
No. 926 0f2019 | & Ors. Abhishek
Srivastava-CS
With Ankur Singhal
16. | Contempt Case Pooja Mining & Marbles Pvt. Ltd. Gautam Singh Manish Kumar
(AT) No. 28 of Vs. Gupta-IRP

Sumesh Dhawan
Gaurav Verma
Abhishek
Srivastava-R5




17. | Contempt Case Brilltech Engineers Pvt. Ltd. Ankur Singhal Abhijeet Sinha-IRP
(AT) No. 02 of Vs. Aditya Shukla
2021 in Comp. Manish Kumar Gupta, IRP Vijay Nair
App. (AT) (Ins)
No. 926 0f 2019

With

18. | Contempt Case Flat Buyers Association Winter Hills-77 | Manoj Kumar
(AT) No. 24-25 Vs.
of 2021 in Comp. | Manish Kumar Gupta, IRP & Ors.
App. (AT) (Ins)
No. 926 0f 2019

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Acting Chairperson

-sd/-
Registrar
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